- ot

\
“ 3
[

i}

:
|
|

. | -
: Nty . | = 1 [N .
IN THE CENTRALADMINISTR TIVE ThIBUNAL : KYDERABAD BENGH

AT HYDELAB 2D h

O0.A.,M0, 8/93 ‘ Date of o:cder:‘r‘ 6.1.1993

BETWEER: =

A Nageswar

AND )
1
1, The Chief Person&ei Officer,
South Centrsl Railway,
Rail Nilayem,
Secunderabad,

;
2. The Leputy Chief Mechanicnl En
. carriege kepair Shop,
Tirupathi,

! gineer,
L.l kY., '

3. The Workshop Persgnnel Officer,
Carriege Kepair Sﬁsp,
South <entrel hailway,
Tirup&athi,

. Mr.p.idishos Reddy

o

Counsel for the rpplicaht

“ounsel for the kespondents
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EKHANA LEDDY, MBBEK(JUDL,) |
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Copy tos-

1. The Chief Personnel OUfficer,
Railnllayam, aecundeéébad.

South Céantral Railway,

2, The Deputy Chief Mechanical Engineer, Carrlage Repair Shop,

South Central Railway, Tirupathi.

3, The Workshop Personnjl Officer, Carriage Repair Shop,

South Central Railwa%, Tirupathi,

4, One copy to Sri. P.Krishna Reddy, advocate, CAT, Hyd.
S. One copy to Sri. V.Bhimanna, SC for Railways, CAT, Hyd.
6. One spare copy./;)// .
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tions from the open‘hgrket for filling up 4C group 'D° poStS!
|

and if the said appoﬁntments are mede that the applicant will

loose chance of beind appointed aé'khalasi. 43

l :
3. ToGay we have hea:d Mr,P.Krishna keddy,

the applicaﬁt tne ﬁ&{V.Bhiﬁanne,-Stanéing Sdunse} for the
respogdents at t@eadLission sfage. .

4; _ One G.Bhaskar who is sihilérly placed to the
spplicant hed filedlo.$.1103)91. The Divi sion Bench consis-
ting of Hon'ble Shri|k.Balasubramenian, Member (~dmn,) ané
Hon'ble bhri Cl.J.hoy, Membe: (Judl.) &s per the o;ders dateé

i
19,12,1991 have.diSp?seé of the seicé O.A, by giving ceitain

~Advocate fo
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Cirections to the respondents, As the spplicant is similerly

placec to the epplicent in O.n, 1103/91 it will be fit and
proper to dispose ofjthis 0.Ah, &lso with the seme direction
as in 0.A.11¢3/91,

5.  Hence we direct the respondents, &s anéoﬁhen the
gmup 'I' posts in tée outsicer's guota become E%aileble

et Cérriage Fepair S%OQ, Tirupethi or any where ﬁlse in the
Guntakal Division, the zpplicant should be considered first
before consicering aﬁy'other cese in the order of his rank

in the empanelment fér Group 'C' posts, O.A is disposed of

accoré¢ingly, leeving,the parties to bear their own costs,
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